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AVADI CITY MUNICIPAL CORPO
L
STATUS REPORT FOR AMBATTUR

0.A. NO. 61 OF 2020 (SZ) WIT

RATION

AKE

2020 (SZ)-

ed by the Joint Committee

H 0.A. NO- 54 OF

Status on compliance of Short Term Plan as recommlf;iicipal Corporation
Pertaining to the Commissioner, Avadi Citi//___,,___
resent Status
S.No. as per | Description of Work DE:11‘5'-1't1'11'1’lni:—-I d
the Joint
Committee
| Report o of sump at Periyar |
L. Construction of Commissioner, CZH;ULlcgg:va streelfc), Kennedy
sump in Moondru AvaELCaty :U%e't: NSK street, Theresa street
nagar and Municipal and Nehru street in ward no 15 .at
Ganapathy nagar Corporation | yr5ondru Nagar area in
area in Thirun‘ulnai‘f()}’al Village work h_as
Thirumullaivoyal been awarded to contractor with
Village and dispose cost of Rs 11.00 lakhs. The above
of the sewage said work was unable to executg
odicall by the contactor due to groun
perte v water level increased due to rain in
that area.
As per the Director of Municipal
Administration, Administration
Sanction received for 40 KLD Mini
Sewage treatment plan work for
Ambattur Lake (Thirumullaivoyal-
CTH Road) at an Estimate cost of Rs
110.00 Lakhs vide Roc No
19089/2021/SS2 dated 14.12.2022
under Capital grant fund 2021-22.
Now Tender placed for the Grey
Water Treatment Plant work (40
KLD) on 19.01.2023.
Expected date of commencement of
work will be in the month end of
January 2023. Execution periods
may be 3 months for Sewage
treatment plan work may be
completed on or before 30.04.2023.
2. Pro_v'ic‘ling drainage | Commissioner, | In order to achieve 100% UGSS in
fac%lltles for  the Avadi City Avadi City Municipal Corporation
residents of Moondru Municipal area, preparation of Detailed
Nagar and Corporation Project Report for the UGSS leftout
Ganapathy ~ Nagar area survey work and preliminary
area . in work has been completed by the
Tblmmullmvoyal Tamilnadu Water Investment
Village. Company Ltd. Land identification

AU s e the i ng T & ke AT At 1 61 3001 doca



for pumping stations and S'Tps is ]
in progress. After completion of
land identification, the DPR with
cost estimation will be prepared by
the Tamil Nadu Water Investment
Company  Ltd., f(?r further
approvals. The entire scheme
planned to complete on or before

2025.

Ward No. 15 Jothi
Nagar residents
drainage water and
grey water
discharging to
Ambattur Lake.

Commissioner,
Avadi City
Municipal

Corporation

Ward No. 10, 11, 12
Cholambedu Main
road residents
drainage water and
grey water
discharging to
Ambattur lake.

In order to stop the Drainage water
entering in to Ambattur lake,
Providing UGSS connections  to
households has been staried where
ever UGSS line avzilazle, the Same
will be completed by 31.03.2023.

Commissioner,
Avadi City
Municipal

Corporation

In order to stop the Drainage water
entering in to Ambattur lake.
Providing UGSS

connections  to
houschclds has bezn start=d where
ever UGSS | railable

ine available, same
will be completed by

el a
[y S o3

 31.03.2023.
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Status on compliance of Long Term Plan
Pertaining to the Commissioner,

L. Construction  of " Commissioner,
! Underground Sewcerage Avadi Cily
| Svstem (UGSS) for Municipal
{ | Moondru nagar and Corporation
: | Ganapathy nagar area in
i i Thirumullaivoyal Village.
2. Construction of Commissioner,
Underground Sewerage Avadi City
System (UGSS) for Ward Municipal
No. 15 Jothi Nagar| Corporation
residents.

N

: int Committee
mmended by the Jo
X:::l)ic OClty Municipal Corporation:

In order Lo achicve 100% UGSS in
Avadi City Municipal Corporation
arca, preparation  of  detailed
project report for the UGSS leftout
survey  work has been
completed by Tamilnadu
Water Investment Company Ltd.,
Survey work and preliminary DPR
preparation works completed.
Land identification for pumping
stations and STPs is in progress.
After completion of land
identification, the DPR with cost
estimation will be prepared by the

area
the

Tamil Nadu Water Investment
Company  Ltd., for  further
approvals. The entire scheme

planned to complete on or before
2025.

In order to achieve 100% UGSS in
Avadi City Municipal Corporation
area, preparation of detailed
project report for the UGSS leftout
area survey work has been
completed by the Tamilnadu
Water Investment Company Ltd.,
Survey work and preliminary DPR
preparation works completed.
Land identification for pumping
stations and STPs is in progress.
After completion of land
identification, the DPR with cost
estimation will be prepared by the

Tamil Nadu Water Investment
Company Ltd.,, for further
approvals. The entire scheme

planned to complete on or before
2025,
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-
Construction of

Underground Sewerage
System (UGSS) for Ward
No. 10, 11, 12
Cholambedu Main road
residents

Commissioner, | In order to stop the Drainage
Avadi City water entering in to Ambattur
Municipal lake. Providing UGSS connections

to households has been started

where ever UGSS line available,
the same will be completed by

31.03.2023.

Corporation

UGSS projects taken over process
completed. Trail run under
progress. After completion of trail
run UGSS for Households will be
started. The connections will be
given where ever UGSS Provisions
available.

In order to mitigate the 100%
UGSS connections in Avadi City
Municipal ~ Corporation  limit,
Preparation of Detailed Project
Report for the left out area work
order issued to TWIC and the
work is under progress. The entire
project will be completed by
2025.

Avadi City ' Mynicipal Corporation
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@@ 2_smmpsm)
L | glumetsi Cargh ogiasuflar | ;| opmemmurstt
| usef iy e Sy, MBS
2.9 | ueseflufleor Qi ST6UT } uessfl elumb
| epmsear wrsfw B (Capital Grant Fund
2021-22) &L 1 o
1| e LTEETT & ETmaSESLLLL u@ﬁluﬂa}x
Suiglerar &g 6TE ST oyousgt enflufiso
yHwsrs 40 KLD Qsmerere, QameiTL siflaybit
F&HeMNiy Heoid Jmuse
YTt T L TEMAGSEGLULL UGSl
SuigsTar QeubiGLTan BT yiped  eprflufled
2 ywgre 40 KLD Gamsiere| Glamere DY
a&sfiy Hameuwh omLS5EH
Qielly MRS & STEUSMEVGE@GLULL UGS
3 kg flig.s76 sTena— eflaflghdliubLméesin
sfufler (3 erevrasen) yHugrs 20 KLD Gamsrare
Qananr_ sifieET asSHeANY Bl Hmudse
2. | uewnfl Qi Geustomipi @)_Lb :| gyeny wTEETTL & TRSEGLULL LGS
2b
3. |luts ugaisms @kususons | :| hitps:/itntenders.gov.in 04.01.2023 srenev 1.00 wewfl
vsaiinéen Celidl Gouebmpw | | wpsed 19.012023 wrame 3.00 wswfl Qisy
ElemsmTILGETLD ,
4 | et emeulys QsTens 611 6TGUHT. (petrsmeulis QEmans: e
1 1,10,000/-
2 1,10,000/-
3 1,50,000/-
5 | @uunslyssf] sLESTG | :
eitGeom’ L st HeoL@uuud | | 10.01.2023 smenew 11:00 Losuf] gy eup LonmaTTC S
@b, Co&) nmiLd Gryid
6. |egiuis ugeud sumnfiiugnemsr | :| 19.012023 uwrems 3.00 wewfl eeny genp wWIESHTE,
End Csé), Crmd whnd G (| | elubsiysTall Lpaid somilssiuL Coustew HrsT al@panm
Eememnuy gerd eyensel | | Sarors yiielissiu@hn ulssHh, HBNEG JHES Game
UuEsIy6Tefl FLiliiléeeoma) mrafld 9(6H CEISHM, 96s @ sHa elubsiystafln
Qupiu’ @ Sluéeliui.
7. | @Luigtystall Hpssiu@ mrar. | - | 19012023  urme 3.30 genp WMESTTLA  QUUESSTT
GCmi7id Lommid @I 1D Camey Qemflepi ufiurs 5&S Qumnn
QUL SLIL|eTaT e M &5 (683 v Gonts  RUULSsTa
Qsmems jprumLuilsy Gaiey Qawiu@in
8. |euuigystafl GCarmbd oyeeuer | : [ pUUESUTEl LpasHD utissa. eUUESIUST GHSS
Qafalés efmoyn Eer wésdw | | @sr ellurmsmer  g@ans Gowna Crrsdla, Gsusme
eleumid ;_r,mle:srﬂsh 28y urrsTm_dl gnagda Csl® Qsfbs
Q@& meTaTeum.
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%@MMlMMdlmnlslmllon&hmma!_zm
Present : P, Ponnlah, LA.S.,

Roc.N0.19089/2021/552 Dated; 14,12.2022

Sub:  Capital Grant Fund 2021-22 - Avadi Corporation -
Works approved by Empowered Committee -
Administrative sanction - accorded- Req.

Read: 1. G.0.(D) No. 334 ,Municipal Administration & Water

Supply(Election) Department dated 03.08.2016.

2. Minutes of the Meeting of the Empowered Committee
for Capital Grand Fund and O & M Gap Filling Fund
2021-22 held on 10.11.2021.

3. This  office  Proceeding Roc.N0.19089/2021/E2,
Dated:19.11.2021.

4. Circulation Minutes approved by the Empowered
Committee dated:12.12.2022

K OK KK X KK

ORDER:
In the reference 2™ read above, Government has communicated the

copy of the Minutes of the Empowered Committee Meeting held on
10.11.2022 for the Capital Grant and Operation & Maintenance Gap Filling
Fund for the year 2021-22.

Under Capital Grant Fund 2021-22 Rs.10.00 Crore has been approved
by Empowered Committee for upgradation of existing fish and vegetable
market at Avadi Corporation and Administrative Sanction has been accorded
Vide reference 3™ cited. (CGF Grant Rs.5.00 Crore + PPP Mode Rs.5.00
Crore). Due to land issue, the above said market upgradation work, could not
be commenced.

The Commissioner Avadi Corporation has submitted the alternate
proposals and those projects has been approved by the technical wing of this
office to an amount of Rs.496.55 Lakhs.

In exercise of the powers conferred in the Government order 1™ read
above and approval accorded by the Empowered Committee for CGF by its
minutes of the meeting vide reference 4" read above, Administrative
Sanction is hereby accorded for the works attached In the annexures.




The works should be commenced Immediately by following the TTT Act
1998 and relevant rules 2000 without any delay with the condition that any
necessary approval from other Government -Departments etc., should be
obtained before submitting for the technical sanction from the competent
authority.,

Fund Release:

50% of the funds will be feleased on issuing the work order to the
successful nidder. 40% of the funds will be released based on the further
progress of the work. Remaining 10% of funds will be released after

submitting the completed work photos, UC and CR.

The following Conditions should be adopted by the ULB in addition
to the existing provisions / guidelines already issued.

e The Corporation should not change the work or scope of the approved
work without the approval of Director of Municipal Administration.

e The tenders should be finalized duly observing the Tamil Nadu
Transparency in Tenders Act, and all other relevant rules in force.

* As the G.0.599, Finance (Salaries) Dept, Dt 28.12.2007, all tenders
exceedlng Rs.10 lakh in value shall provide for submission of tenders
by e-procurement (e- tender) mode also. Hence, the Commissioners
shall also upload the e-tender documents in www.tntenders.qgov.in

* As per the G.O (Ms) No.158, Municipal Administration and Water
Supply (MC.4) Department, Dated:02.11.2022, necessary Technical
Sanction should be obtained from the competent authority.

» Newspaper advertisements for tenders for these road works shall be-
issued by the tender inviting authorities in Corporations.

e The Commissioner concerned shall send the tender notification to all
the registered contractors of the ULBs as well as contractors of other
departments such as nghways PWD, TNHB, etc.

e Publish the tender notification in the State / District Tender Builletin
(as apphcab!e) and publlsh the tender documents in all relevant
website.

 The Commissioners should take photographs of each of the works
during execution and after completion should maintain an album for the
roads taken up under this fund.

e All the works should be completed within the time line prescribed. In
the event of undue delays in the finalization of tenders or




Encl: As above.

commencement of works or completion of works or the works
implemented being of poor quality, the Sanctioning Committee reserves
the right to cancel this sanction order wholly or in part, and reallocate
the funds from such poorly performing Corporation to other better
performing Corporations/ Municipalities.

If there are any savings in the amount allotted for the ULB, ULB shall
not take up new works on its own. If it is raised, the Commissioner
shall send a new proposal to the Director of Municipal Administration
for placing the proposal before the Sanctioning Committee for its
approval. _

The receipt of the proceeding should be acknowledged.

Gt

Director of Municipal Administration

.
To: Ees

o 127
The Commissioner, e

Avadi Corporation.

Copy to:
1. C.E/ S.E /EE/ AEE / AE / D'man of this office.

2.

3.

Assistant
‘IT’ Section of This office.
"8S2"” Stock File.



Roc.No0.19089 [ 2021 [SS2,

N/

_Directorate of Municipal Administration,

Annexure - IT

Chennai-28

Dated: 14.12.2022

652
L

Approved
Si. | .
" Name of the work Project Cost
© (Rs. in lakhs)
Supply,delivery and commissioning of purification
1 equipment with grey water treatment plant at CTH 110.00
Road - Ambattur lake (40 KLD Capacity)
Supply,delivery and commissioning of purification
equipment with grey water treatment plant at CTH : :
5- quip o] Ywa er treatment plant a . 150.00
: Road - Villijambakkam lake (20 KLD Capacity)
(3 Nos)
Supply,delivery and commissioning of purification
3 equipment with grey water treatment plant at 110.00
Venkatachalam nagar - Puzhal lake 40 KLD Capacity) T
Total 370.00
. o . h
| éﬁw
. Director of Municipal Administration
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Suo Moto
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..Respondents.

M/s. R. GOPINATH-549/2005
Counsel for Respondent-9

STANDING COUNSEL FOR
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